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Homi Obayya, HOM. : | o
Shri N.P. Singh, bfief hWolder of‘the léarned

coupsel for the,respondents” aPPears and brings to
our notice an affidavit fileg Stating that the sole
pétitibher'Shri'A-K-thargava died on 1.11,89, Certificate
Of degth has also been . filed,The relief sought in
the petition wes for expunction of adverse Temarks,

dodias, I thehcircumStanpﬁs, the petition gabates, the

Petition isg Ordered t |
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